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1IIm ~ /Government of India
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

No. CGPDTM-11018(11)/1/2022-CGPO/ J Z-

OFFICE ORDER

~~ (Tel):
• 022-24132735

~(Fax):
Q:l 022-24123322

~-~ (Email):
cgoffice-mh@nic.in

~iSI'(1l~c(website):
www.ipindia.gov.in

Date: 01.03.2023

Shri R. Srinivas, Deputy Controller of Patents & Designs is hereby transferred in
public interest from Patent Office, Chennai to IP Archive, under the administration of
TMR, Ahmedabad along with the post with immediate effect. He will report to the Head
of Office, 0/0 CGPDTM.

This issues with the approval of the Controller General of Patents, Designs &
Trade Marks.

~,
(Kamal Singh Goondli)

Joint Controller of Patents & Designs

To,
Shri R Srinivas, Deputy Controller of Patents & Designs, Patent Office, Chennai
(Through the Head of Office, Patent Office, Chennai)

Copy to,

1. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai and
PIS/RGNIIPM Nagpur.

2. Head of Office, TMR, Ahmedabad.
3. The Accounts Officer, PAO, PDTM, Mumbai
4. Office Order File
5. Guard me.
6. Hindi version follows.

mailto:cgoffice-mh@nic.in
http://www.ipindia.gov.in
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'ijffif 'iji(CflIi( /Government oflndia
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

No: CGPDTM-II024(13)/2/2020-CGPO/ ~ <)

OFFICE ORDER

~(Tel):
II 022-24132735

m(Fax):
ge 022-24123322

t-~ (Email):
cgoffice-mh@nic.in

~El'ijI~C (website):
www.ipindia.nic.in

Date:ll.0S.2022

Shri Kumar Raju, Assistant Controller of Patents & Designs is hereby transferred in
public interest along with the post from Patent Office, Delhi to RGNIIPM, Nagpur with
immediate effect.

Shri Kumar Raju, Assistant Controller of Patents & Designs should report to the Head
of Office, RGNIIPM, Nagpur. Upon joining, he shall look after NIP AM activities under
direction of Head of Office, RGNIIPM, Nagpur and also assist him on work related to
administrative matters. He is hereby relieved from the work of Controller in the Mechanical
Group, Patent Office, Delhi until further orders.

This issues with the approval of the Controller General of Patents, Designs & Trade
Marks.

To,
Shri Kumar Raju, Assistant Controller of Patents & Designs, Patent Office, Delhi.

Copy to:-
1. Head of Office, Patent Office, Delhi.
2. Head of Office, RGNIIPM, Nagpur.
3. The Pay & Accounts Officer, PDTM, Mumbai.
4. Shri Kamal Singh Goondli, Deputy Controller of P & D, IT Division, Patent Office,

Delhi for uploading on the official website.
5. Office Order file.
6. Guard file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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No: CG/Ffl/9/2020/

'l-lRtI' '(l~CflI~ /Government of India

Cfll4fcl4 J1iiIPl4?1Cfl ~, ~ ~ ~ ~
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

OFFICE ORDER

~'lITQ" (Tel):
II 022-24132735

~(Fax):
~ 022-24123322

t-~ (Email):
cgoffice-mh@nic.in

~6I,<"lI{c(website):
www.ipindia.nic.in

Dated: 30.06.2020

Upon consideration of representation, following officers are transferred on spouse
ground/ family ground on their own request with immediate effect:

SI. Name of the Designation Present Posting New place of posting

No Officer
1 Ms. Himanshi Kharb Asst. Controller of I' & D Patent Office, Delhi Patent Office,

Mumbai

2 Shri Raghava Rao Asst. Controller of I' & D Patent Office, Delhi Patent Office,
Sripathi, Chennai

3 Shri Lokesh Asst. Controller of I' & D Patent Office, Kolkata Patent Office,
Kumar Raiwanshi, Delhi

4 Shri Soumcn Das Asst. Controller of I' & D Patent Office, Chcnnai Patent Office,
Kolkata

5 Shri Bharat NS Asst. Controller of I' & D Patent Office, Kolkata RGNIIPM,
Nagpur

6 Shri Anand Kumar Examiner of I' & D Patent Office, Mumbai Patent Office,
laiswal Delhi

7 Shri Rakesh Examiner of I' & D Patent Office, Delhi Patent Office,
Kumar Kachhap Kolkata

They should report to Head of Office of new place of posting. On
function in their respective groups.

This issues with the approval of the Competent Authority.

transfer, the officers will

Director

To,
1. All above mentioned Officers.
2. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai and PIS/RGNIIP1',I,

Nagpur.
3. Shri Kamal Singh Goondli, Deputy Controller of Patents and Designs, IT Division, Patent

Office, Delhi.
4. The Accounts Officer, 1'1\0, PDTM, Mumbai
5. Office Order File

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


~<i'dI~C(website):
www.ipindia.nic.in
Dated: 05.07.2019

~-"l)c;r(Email):
cgoffice-mh@nic.in

~(Fax):

gJ 022-24123322

~'l'fIl'f (Tel):
• 022-24132735I

'll"R"ff'd,<CfiI,<IGovernment of India
<flIllfclll •••i'IPl4'3lCfi~, 3!fil<t>t;q ~ Ci!JItl'RfW6

Offiee of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

~I!...i
liP I

INTELLECTUAL
PROPERTY INDIA

PATENTS!DESIGNS!
TRADE MARKS!
GEOGRAPHICAL
INDICATIONS

il1~Cfi W'lGT 'll"R"ff
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Ci!JItl'R fW6 I
'lOjjl~~Cj)~

No. CG/F/l/9/Z019/ 2J~

OFFICE ORDER

Upon consideration of representations, following officers are hereby transferred on spouse
ground on their own request with immediate effect.

No Name of Officer Designa cion Present posting New place of posting
1 Smt. Sapna Narvariya Assistant Controller of Patent Office, Delhi Patent Office,

Patents & Designs Mumbai
2 Shri Manish Chand Examiner of Patents & Patent Office, Kolkata Patent Office,

Chaurasia Designs Delhi

Smt. Sapna Narvariya and Shri Manish Chand Chaurasia should report to Head of Office,
Patent Office, Mumbai and Delhi, respectively. On transfer, these officers will function in their
respective groups at the new place of posting.

This issues with the concurrence and approval of Controller General of Patents, Designs &
Trade Marks.

(pooo~'j
Director

Copy tq:
1. Smt. Sapna Narvariya, Assisrant Controller of Patents & Designs, Patent Office, Delhi
2. Shri Manish Chand Chaurasia, Examiner of Patents & Designs, Patent Office, Kolkata
3. The Heads of Office, Patent Office, Chennai, Delhi, Kolkata & Mumbai
4. The' Head of Office, Office of CGPDThl, Mumbai
5. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division, Patent Office,

Delhi
6. The Pay & Accounts Officer, PAO, PDTM, Mumbai

I

7. Office Order me

http://www.ipindia.nic.in
mailto:cgoffice-mh@nic.in




The following internal transfers in Patent Office, Mumbai' are being inade with
inimediate effect until further orders:

1. Dr; Slihas R. Kulkarni, Assistant Controller of Patents & Designs will function as
incharge of GPM and in Group -, 1.

2. Shri Santosh K. Mehtry, Assistant Controller of Patents & Designs besides work
' assigned of incharge of RECS will also function in Group - 3. '

3. Dr; Suman Verma, Examiner of Patents & Designs is relieved from the duty assigned in
RECS.

4. Shri Rajesh Patel, Examiner. of Patents & Designs wilI work daily in the forenoon in
Group - 1fOr the normal \'york of examination related to patent applications and in the
afternoon in RECS.' , , '

5. Shri Md. Jawed Iqbal! Examiner of Patents & Designs is relieved from the duty
assigned in RMID.

6. Shri Rajeev KU~lar, Examiner of Patents & Designs will work daily in the forenoon in
, Group - 3 for the normal work of examination related to patent applications and in the

afternoon in RMID. '

Date: 12.01.2016

t-~ (Email):

cgotfice~mh@nic.in

~~(Tel):
II 022-24132735

'itCRr (Fax):

Q3 ' 022-24123322

~i,j~I~c (website): ,

www.ipindia.nic.in

, ~I/ ~,'" 'C'l')tV- " " '1'!-
(Om akash 1&~Pta)

Controller General of Patents,' '
Designs & Trade MarksTo

OFFICE ORDER

~~
11ffi'f ~\!Cfjl\! jGovernment of India

CfjlllfC'lll ¥1!5IPt4?1Ct> ,~, ~ ~ &1JtJR ~
, ,

Office of The Co~troller General
Patents~'Designs & Trade M,arks

, Boudhik Satnpada Bhavan, First Floor,
S, M. Road, Antop I-Jill,
Mumbai-400037, India.

, " No: CG/Office Order/20 16/ ) 01.--'
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I. All above Officers. ,

2. Shri N. K. Mohanty, Head, of Office, Deputy Contr()l1erof Patents & Designs, Patent
Office, Mumbai.

3. Office Order file.

_. ---;....-----------------

http://www.ipindia.nic.in


e>1!~
llii~
INTELLECTUAL.
PROPERTYINDIA
PATENTSfDESIGNSI
TRADE 1>1ARKSI
GEOGRAPHICAL .
INDICA TIONS
~Cf) ~ 1lffiJ

~/~/
~~/
~1~fc1cp~

~~
1lffiJ '8,<cPl,< jGovernment of India

cf)l~fcl~ Ji~;JPt4?1Cf)~J ~ ~ ozntrR ~
Office of The Controller General
Patents, Designs & Trade Marks

BoudhikSampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India ..

~~(Tel): .
11 022-24132735

~(Fax):
~ 022-24123322

~-~ (Email):
.cgoffice-mh@nic.in

~Cil'8ltc (website):
www.ipindia.nic.in

No: CG/F/1/9/2016/ 3\

OFFICE ORDER

Dated: 02.06.2016

. Upon consideration of representation dated 01.06.201~_ submitted by Shri Aakash
Gangwar, Examiner of Patents & Designs, Patent Office, Chennai, Shri Aakash Gangwar is
transferred from Patent Office, Chennai to Patent Office, Delhi. on his own request with
. immediate effect. He should report to Head of Office, Patent Oftice, Delhi.

~Jj .t.t/.a1~~1~-~;...\,{,.\\i:
(Om Pmkasn otpta) .

Controller General of Patents,
Designs & Trade Marks

Copy to:

1. Shri AakashGangwar, Examiner of Patents & Designs, Patent Office, Chennai.
2. Heads of Office, Patent Office, Chennai, Kolkata, Mumbai & Delhi. .
3. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division, Patent

Office, Delhi.
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Office Order file

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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. Office of The Controller General
Patents, Designs & Trade Mar\{s

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

~~(Tel):
a 022-24132735

~(Fax):
i£ 022-24123322

~-~ (Email):
cgoffice-mh@nic.in

~Gl'<il~c(website):
www.ipindia.nic.in

Dated: 29.07.2016

OFFICE ORDER

Upon consideration of r~pres~ntations following Examiner of Patents & Designs are
transferred on medical ground on their own request with immediate effect:

No
I
2
3

Present ostin
Patent Office, Kolkata
Patent Office, Chennai
Patent Office, Chennai

They should report to Head of Office, Patent Office, Delhi. On transfer, the
examil1ers will function in their respective groups at new place of posting.

'. ''))\\111(,
(Om PI a 'asl1 Gupta)

Controller General of Patents, _
Designs & Trade Marks

To

1. All above examiners
2. The I-leads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
j. Shri Kamal ~ingh Goondli, Deputy Controller of Patents & Designs, IT Division, Patent

Office, Deihl' - - . . .
4. The Accounts Officer, PAO, PDTM, Mumbai.
5. Office Order file

!
!

'_.1,;1.~.

..
__..--:s

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


To:

Date:j \;08.20 16

(Tel): ~ 022-24123311
022-2413273:

(F~lx): G;3 022-24172288
022-24123322

(\Vcusitc): www.ipindia.nic.in

. .
(Email): .. cgol'licc-mh@nic.in I

1.. Smt. K. Rajeswari,UDC, Patent Office, Chennai.

2 .. The I-lead of Office, Patent 0ffic~, Chennai.

3. The I-lead of Office, Patent Office, New Delhi.

A. The Account Officer, Pay & Accounts Office, Mumbai - 37.

5. Office order file.

. .J/AJ,~~
d r:~f1'{ll ..

(Om Pf8kash G'upta)
Controller General of Patents, Designs & Trade Marks

On consideration. of request of Smf K. Rajesv,:ari,. Upper Division Clerk, Patent Office
Chennai, she is hereby transferred 'to Patent Office, New Delhi, in the same capacity. Her transfer i~
in on own request.

. ~r."[JIl<r~"Rt
Government of India

Office of The Controller General
Patents, Designs & Trade Marks

Soudhik Sampada Shavan,
Nr. Antop Hill Head Post Office,

S.M. Road,' Antop Hill,
Mumbai-400 037, India.

No: CGINGE/TRN-POS/2016 l1- ~ I

OFFICE ORDER

INTELLECTUAL
PROPERTY INDIA

PATENT$/DESIGNS/
TRADE MARKS/
GEOGRAPHICAL.
INDICATIONS.

I
I

J

http://www.ipindia.nic.in
mailto:cgol'licc-mh@nic.in


INTELLECTUAL
PROPERTY INDIA
PATENTS/DESIGNS/
TRADE MARKS/
GEOGRAPHICAL
INDICATIONS.

Date: j \,08.2016

022-24123311
022-24132735

(Tcl):. !!

(Website): www.ipindia.nic.in

(Fax): ~. 022-24172288
022-24123322

(Emili I): egoffiee-m h~n ie. in
~l<r~

. Governmcnt ofJndia
Office of The Controller General
Patents, Designs & Trade Marks

Soudhik Sampada Shavan,
Nr. Antop Hill Head Post Office,

.S.M. Road, Antop Hill,
. Mumbai-400 037, India.

No: CGINGE/TRN-POS/20 16 {1- 3. \

hi;
,\

OFFICE onDEn

On consideration of request of Smt. K. Rajeswari, Upper Division Clerk, Patent Office,
.Chennai, she is hereby transferred to Patent Office, New Delhi, in the same capacity. Her transfer is
in on own request.

! )..;... ..

. . ""Iv1'( It
. (Om P 'akash Gupta)

Controller General of Patents, Designs &Trade Marks

To:

1.Sl~1t. K. Rajesvvari, UDC, Patent Office, Chennai.

2. the Head of Office, Patent Office, Chennai.

3. The I-lead of Office, Patent Office, New Delhi.

4. The Account Officer, Pay & Accounts Office, Mumbai -37.

5. Office order file.

http://www.ipindia.nic.in


~:~ ...•..
'''':;8'.aD;;;a

lIi~
INTELLECTUAL
PROPERTY INDIA

PATENTS/DESIGNS/
TRADE MARKS/
,GEOGRAPHICAL
INDICATIONS
~~~

~/~/
e<:nG"RfiFg /
~lnfc;JCf, ~

~~,

'ffim '{j'<Cfjl'< /Governmcnt of India
Cf')lqr~F~Jit:IPt4~Cf')~; ~ ~ ~ ~

Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

~+1rq (Tel):
B 022-24132735

~(Fax):
Ql 022-24123322

t-~ (Email): '
cgofficc-mli@nic.in

~q'{jI~C (\vebsite):
\vww.ipindia.nic.in

, No: CG/F/1/9/20 16/ 1-+[; Dated: 22.12.2016

OFFICE' ORDER

Upon consideration of representation dated 17.12.2016 submitted by S11r(Shubham '
Tyagi, 'Examiner of Patents & Designs, Patent Office: Mumbai, Shri Shubl1am Tyagi is
transferred from Patent Office, Mumbai 'to Patent Office, Delhi on hi~ own reqllest with
immediate effect. He should report to Head of Office, Patent Office, Delhi .

. (om~"
Controller General of Patents,

Designs & Trade Marks

Copy to:

, 1. Shri Shllbban1 Tyagi, Examiner of Patents & Designs, Patent Office, Mlimbai.
2. Heads of Office, Patent Office, Cl1ennai, Delhi, Kolkata & Mumbai.
3. Shri Kamal Singh Gooi1dli, Deputy Controller of Patents & Designs, IT Division, Paterit
, Office, Delhi. .

4. The Pay & Accounts Officer,PAO, PDTM, Mumbai:
5. Office Order file

mailto:cgofficc-mli@nic.in


INTELLECTUAL
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PATENTS/DESIGNS/
TRADE MARKS/
GEOGRAPHICAL
INDICA TIONS.

No.CG/F/l4(3)( 1)/2017/ \ 32-

~~
Government of India

Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan,
S.M. Road, Antop Hill,

Mumbai-400 037, India.

OFFICE ORDER

(Tel): Ii 022-24132735
022-24144525

(Fax): ~ 022-24123322
022-24172288

(Email): cgoffice-mh({v,nic.in

(website): www.ipindia.nic.in

02-05-2017,

In exercise of the powers vested in the Head of the Department under Rule 14 of the
Delegation of Financial Power Rules 1978, Shri M. V. Bhatkar, Assistant Administrative
Officer, Patent Office, Mumbai has been declared as Drawing and Disbursing Officer in respect
of Patent Office, Mumbai with immediate effect until further orders. Shri M. V. Bhatkar, is
authorized to exercise all the powers of Drawing and Disbursing Officer in respect of the Patent
Office, Mumbai.

(Om ~ 1 Gup a ~11)
Controller General of Patents,

Designs and Trade Marks.

To
Shri M. V. Bhatkar
Assistant Administrative Officer,
Patent Office,
Mumbai

COpy to:

I. Alii-lead of Offices of Patent Office, MUl11bai, Kolkata, Chennai and Delhi
2 .. The Accounts Officer, PAO, PDTM, Mumbai.
3. Office Order, file
4. Guard fi Ie

http://www.ipindia.nic.in


Date: 18.05.2017

~~(Tel):

M 022-24132735

~(Fax):

~ 022-24123322

~-~ (Email):

. cgoffice-mh@nic.in

~iil~l~c (website):

www.ipindia.nic.in

~~
~ '(HChI~ /Government of India

cnll4fC'ili '"h5IPt4~Ch~, ~ ~ cxntrR ~
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

No: CG/Office Orderl20 17/ '238

~ECTUAL
RTY INDIA

~.~IDESIGNS/
, MARKS/

, RAPHICAL
CATIONS

~.~

''li-:nfq/~/
I:' arrt1R ~ /.
~lnfc;jCf) ~

OFFICE ORDER

In partial. modification of Office Order No. CG/Office Order/20 13/43 dated
09.09.2013, Smt. Kasthuri Mohan, Assistant Controller of Patents & Designs, Patent Office,
Chennai is appointed as Assistant Liaison Officer in respect of Intellectual Property Office,
Chennai with immediate effect.

To
Smt. Kasthuri Mohan,
Assistant Controller of Patents & Designs,
Patent Office, Chennai

~I)(Om PraKasn Gupta) 'I
Controller General of Patents,

Designs & Trade Marks

Copy to:

All Heads of Office,

Patents & Designs, Trademarks, Geographical Indications and Patent Information
System/Rajiv Gandhi National Institute of Intellectual Property Management Office

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


~iil'<il&c (website):
, www.ipindia.nic.in

Dated: 25.10.2017

~(Fax):
Gm 022-24123322

~-~ (Email):
cgoffice-mh@nic.in

~'l1l1i(Tel):

M 022-24132735

~ ~HCf)I,< /GovCflll1lCnt of India "

cf)lllfC111Iii5I~q1Cf) ~. ~ ~ ~ ~
"I '

Officc of The Controllcr General
Patents,IDcsigns& T.oade Marks

Boudhik Sampada Shavan, First Floor,
, I

S. TiVL Road, Antop Hill,
M6mbai-400037, India., I '

No. CG/F/(Ex.)(P)/NKJ2017/ \ \ E '

~

/'lIii~
, ,WTELLECTUAL
PROPERTY INDIA

FATENTS/DESIGNS/
TIl.\[)E MARKS/
GEOGRAPHICAL
rNDICATIONS
~~~

~,/~I
an'1R ,~I
~{Pn fc1Cf)~

To
The Head of Office,

, , Patent Office, Delhi

Subject: Application of Shri N"itik Kumar, Examiner of Patents & Designs for temporary
posting at Patent Office, Kolkata - regarding.

Sir,
I am directed to refer to fhe application of Shri Naitik Kumar, Examiner of Patents &

Designs dated 05.09.2017 whereIn he has further requested to function from Patent Office,
Kolkata for a period of another sit months in view of medical emergency situation of his father
\vho is temporarily staying at folkata for treatment. Earlier he was allowed to function
temporarily from Patent Office Kolkata for a period of three months uncler same situation which
was conveyed vide letter No. CGt/(EX)/(P)/NK/2017/232 dated 25.04.2017. In this regard I am '

to convey approval. ~f ~he Co~trol~er General of Patents, Desigl1s <-: Tracl.emarks for the same. As
the temporary postll1g IS onhls O\\'1nrequest no l'AIDA shall be paid to hll11.

Copy to:

1. Shri Naitik Kumar, Examin I r of Patents & Designs, Patent Office, Delhi
2. The Head of Office, Patent Office, Kolkata

"~, "~,'J, ,,

http://www.ipindia.nic.in
mailto:cgoffice-mh@nic.in
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Dated: 24.10.2017

W'lT'f (Tel):
I! 022-24J 32735

iixffl (Fax):

~ 022-24 [23322

{-Jt;r (Email):
egoffiee-mh(ci)nie.in

, r ( b'). we sIte:

-.ipindia.nie.in

I
,,+-1'\ h--O,<-'-'-' -~

m<l<lir~

'ljffif~ /Government orIndia
'l51'lf<'t'l 'l81f.l4?j'l5 ~. ~ ~ <;ljfqR ~

Office of The Controller Genera'
Patents, Designs & Trade Ma,'ks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

INTELLECTUAL
PROPERTY INDIA

PAffiNTSIDESIGNSI
TRADE MARKSI
GEOGRAPHICAL
INDICA TlONS
~~'ljffif

~/~/
Clll'lR ~ /

~~

OFFICE ORDER

Upon consideration of representation dated 16.10.2017 submitted by Shri Satish
Kumar, Examiner of Patents & Designs, Patent Office, Delhi, Shri Satish Kuinar is
transferred fTom Patent Office, Delhi to Patent Office, Kolkata on his own request with
immediate effee!. He should report to Head of Office, Patent Office, Kolkata.

~
(Om . '~'J

Controller General of paentl,
Designs & Trade Marks

~li
I:
!i
1,
,I'
I

'I

II
il

:"!

Copy to:

1. Shri Satish Kumar, Examiner of Patents & Designs, Patent Office, Delhi.
2. Heads of Office, Patent Office, Chennai, T>elhi,KolkatH& Mumbai.
3. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division, Patent

Office, Delhi
4. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
5. Office Order file
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No: CG/F/l/9/2017/ 2. 'l-9

.---------------"=.. ~-

~a!~x.~i"
lNTELLECTUAL
rROPERTY INDIA
fATENTSIDESIGNS!
lR..;DE MARKS!
ia)GR.APHICAL
~l)ICATIONS

~~~
~;*G/~I
6R ~"I

"~

~~
11RCf fNCf)(,< /Government of India

Cf)1~rcl~ ¥=tt:1P!4?1Cf) ~, ~ ~ ozntrR ~
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop I-Iill,
Munibai-400037, India.

~~(Tel):
• 022-24132735

~(Fax):
Q! 022-24123322

~-~ (Email):
cgoffice-mh@nic.in

~61'flI~C: (website):
www.ipindia.nic.in

Dated: 25.04.2017

, ' OFFICE ORDER
: . ',. 'j I'
, '; .;.. .," ~ . '. )

Upon consideration of representations following Examiner of Patents & Designs are
transferred on their own request with effect from 01.05.2017:

No Name of examiners
1 Shri Janardhana Kotni
2 Shri Gurvinder Sin h
3 Shri Dee ak Lodwal
4 Shri Sama it Dixit

'Present ostin
Patent Office, Delhi
Patent Office, Kolkata
Patent Office, Kolkata
Patent Office, Chennai

New lace of ostin
Patent Office, Chennai
Patent Office, Delhi
Patent Office, Delhi
Patent Office, Mumbai

They should report to respective Head of Office of Patent Office. On transfer, the
examiners will function in their respective groups at new place of posting.

.',~

,"-
i .

To

1. All above examiners
2. The Heads of Office, Patent Office, Chennai, Delhi, Kolkata and 1\.
3. Shri Kamal Singh Goondli, Deputy Controller of Patents & Desigh.

Office, Delhi
4. The Accounts Officer, PAO, PDTM, Mumbai.
5. Office Order file

t'atent

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


To
The Head of Office
Patent Office, Delhi.

~:

No: CG/F/(Ex)(P)INK/2017/ '2- 3>2-
WrtcP
Date: 25.04.2017

t-~ (Email):
cgoffice-mh@nic.in

~~tll~c (website):
www.ipindia.riic.in

w~ (Tel):
if 022-24132735

~(Fax):
'.~ 022-24123322~~.

1lffif ~NCfjI,< /Governinent of India
CfjlqfC'ili Jii5I~4?1Cfj~. ~ ~ ozntIR ~

Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S, M. Road, Antop Hill,
Mumbai-400037, India.

¥a~
'~~I~~ "

iNTE'LLECTUAL
PROPERTY INDIA

PATENTS/DESIGNS/
TRADE MARKSI
GEOGRAPHICAL
fNDICA TIONS
~~1lffif
.~/~I
antrR ~/

~JnR:iCf) ~

r

1..:..•.
Subject: Application of Shri Naitik Kumar, Examiner of Patents & Designs for

temporary posting at Patent' Office, Kolkata - regarding

Sir,
I am directed to refer to application of Shri Naitik Kumar, Examiner of Patents &

Designs dated 29.03.2017 wherein he has requested to function from Patent Office, Kolkata
for a period of three months in view of medical emergency situation of his father who
is temporarily staying at Kolkata for treatment. In this regard I am to convey approval of the
Controller General of Patents, Designs &, Trade Marks for the. same. As the temporary
posting is on his own request no TA/DA shall be paid to him ..

Yours faithfully,

(JhkZOI7
(Dr. B. K. Singh)

Deputy Controller of Patents & Designs
(j/o CGPDTM, Mumbai

. I

Copy to:

I. Shri Naitik Kumar, Examiner of Patents & Designs, Patent Office, Delhi
2. The Head of Office, Patent Office, Kolkata
3. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division, Patent

Office, Delhi

I I
1

j

! 1 ;
~q
· j i

1 .

mailto:cgoffice-mh@nic.in
http://www.ipindia.riic.in


Dated: 26.04.2017

~61'f1I~c(website):
www.ipindia.nic.in

~-~ (Email):
cgoffice-mh@nic.in

~(Tel):
II 022-24132735

~(Fax):
~ 022-24123322

Present ostin
Patent Office, Delhi
Patent Office, Delhi
Patent Office, Delhi

I:.~..~..
}tb.

~~
, ~ ~F{Cf)I\{{Government of India

Cf)lqfclq 1ii5IPt4?1Cf) ~, ~ ~<fCXiTtfR ftFg
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

No
1
2
3

They should report to the Head of Office, Patent Office, Kolkata. On transfer, the
examiners will function in their respective groups at new place of posting.

Following Officers are transferred in public interest at new place of posting as given
below with effect from 01.05.2017:

OFFICE ORDER

t:)1!~
tllii~
INTELLECTUAL
PROPERTY INDIA
PATENTS/DESIGNS/
TRADE MARKS/
GEOGRAPHICAL
INDICA nONS
~~1TIm

~/~I
~~I
~lnf(qi$~

(om~~~k
Controller General of Patents,

Designs & Trade Marks

No: CG/F/1/9/2017/ 236

To

1.
2.

, 3...

4.
5.

All above examiners
The Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division, Patent
Office, Delhi
The Accounts Officer, PAO, PDTM, Mumbai.
Office Order file

'.'

..

http://www.ipindia.nic.in
mailto:cgoffice-mh@nic.in


0~~
. Ii:'
. INTELLECTUAL
PROPERTY INDIA
PATENTS/DESIGNS!
TRADE MARKS/
GEOGRApHICAL.
INDICATIONS.

~t.r~
Government of India

Office of The Controller General
. Patents, Designs & Trade Marks

Boudhik Sampada Bhavan,
Nr.Antop Hill Head Post Office,

S.M. Road, Antop Hill,
Mumbai-400 037, India ..

No: CGINGE/TRN-POS/2018/ J~t

.OFFICE ORDEn

(Tel): ii 022-24123311
. 022-24132735

(Fax): ~. 022"24172288 ..
022-24123322

(Email):cgoflice-mh@nic.in

(Website): ~vww.ipindia.nic.in

Date: I t,.04.2018

On consideration of request of ShJi Saket Kumar, Data Entry Operator, Patent Office,
. Mumbai he is.hereby.transferred along with the post to Patent Office, Kolkata, in the same.
capacity. His transfer is on his own request. .. .

.. ~r... .

. .. "'~ '. .
. . (Om )ra «(I ~9P.tE\) .. .

. Controller General of Pat nts, Ddi'gd1f&~iade Marks

To:

. 1. Shri .Saket Kumar, Data Entry Operator,Paterit Office, Mumbni
. . .

. 2. The ~Iead of Office, Patent Office, Mumbai

3.. The Head of Office, Patent Office, Kolkata.

4. The Account Officer, Pay & Accounts Office, Mumbai.:.... 37.

5. Office order file.

mailto:Email:cgoflice-mh@nic.in








Of:l!~
lIij;'
INTELLECTUAL
PROPERTY INDIA
PATENTS/DESIGNS/
TRADE MARKS/
GEOGRAPHICAL.
INDICATIONS
~~'l1ffi1

~/~I
e<:rr1R ~ l
~lnRiCf) ~

~l<r~
tm '<"l\(Cf1I\(/Government of India

Cf1111f('F~~~~?lq) ~, ~ ~ 0ll'fllR~ ..

Ornee of rhe Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-40003 7, India.

~~ (Tel):
11 022-24132735

~(Fax):
GB 022-24123322

~-Bc1(Email):
ego ffiee~mh({i)nic. in

~~~I~c(~vebsite):
.\V\vw. ipinel ia. n ie. in

No: CG/F/1/9/2018/ I (.~

OFFICE ORDER

Dated: 11.04.2018

Upon copsiderationof representations, following Officers are transferred on. family
groi.II1c1/medical ground on their own rccluest with immediate effect: ..

No Name of Examiners Present posting New place of postin,!?;
1 Shri Vikash Sharma Patent Office, tvlumbai Patent Office, Delhi
2 Shri Vishal Shukla Pa ten t 0ffice,.I"I umbai Patent Office, Delhi
3. Shri Niranjan Kumar Patent Office, IVfumbai Patent Office; Kolkata
4 Shri Saurabh Katiyar Patent Office, Chennai Patcnt Office, Dclhi
5 Shri IVIanoj Kumar Patent Office, Chennai . Pa ten t 0 ffice, Ddhi
6 Shri i\m.it Kumar Patcnt Office, Chennai Pateilt Office, Delhi
7 Shri Deepak Sin.~h Patent Office, Chennai Patent Office, Delhi'
8 Shri Shubham Ratnam Patent Office, Chennai Patent Office, Delhi
9 Shri Chanchal Kumar I'vIalav Patent Office, Chennai Patent Office, Delhi
10 Smt. Faoia V. tvIaulikar . Patent Office, .Mumbai i)IS/RGNIIPM, Na.gpur

They ~hould report to I-lead of Office of new place of POStil~g.On transfer, the Officcrs
will function in their respective groups.

Gjl ,~(k:-----l~~..
\J N----l ~ I

(Om PtlKash PL\l~la)
Controller General of Patents,

Designs & Tracie Marks
To

1. All above Examiners
2... The Heads of Office, . Patent Office, Chennai,. Delhi, Kolkata & tvIumb~i and PIS/ ..

RGNIIP]VI, Nagpur
3. Shri Kamal Singh Goondli; Deputy Controller of Patents & Designs, IT Division, Patent

Office, Delhi
4. The ;\ccounts Officer, PJ\O, PDTM, Mumbai.
5.. Office Ordcr file
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A.~I:!~ .
. lIi~.

INTEllECTUAL .
. PROPERTY INDIA

PATE~TS/DESIGNSI
TRADE i\,lARKSI
GEOGRAPHICAL
INDICATIONS
~~1-Tffil

~./~/
~~/
~~"&~

~lif~

1-Tffil tJ'<CflI'<jGovernment of India
CflIQf(1q ~H51~4~Cfl~, ~ ~ ~ ~

Office ofTheControllcr General
Patents, Dcsigns & Trade M:uks

BOlldhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
MlIll1bai-400037, India.

No: CG/Office Order/2018/.32-(:

OFFICE ORDER

~1fTq (Tel): ..
M 022-24132735

~.(Fax):
Ql 022-24123322

.~-Bc1(Email):
cgoffice-mh@nic.in

~6ltll~C: (website):
www.ipindia.nic.in

Date: 24.04.2018

.. On transfer of Shri Vikash Sharma, Deputy Controller of Patents & Designs from Patent
Office,I'vfumbai to Patent Office, Delhi, Shri PankajP~ 13orkar, Deputy Controller of Patents &
Designs, Patent Office, :Mumbai will function as Group Leader, Group - 4 (I'vfecharucal Group)
in respect o(Patent Office, Mumbai with immediate effect until further order. .

. .. ~')I. d/ .
. \.~~.

(Om ~rak;.tsh fu~taM \ \<t:'.
Controller Gerr6.;-i of 1 att'llt~,

Designs & Tr:1de Marks

To
1. The Head of Office, Patent Office, :Mumbai.
2. ShriPankaj P. 13orkar, Deputy Controllcr of Patcnts & Designs, Patent Office, Mu;"bai
3. Shri Kamal. Singh: Goondli, Deputy Controller of Patents & Designs, IT Division, Patcnt

Office, Delhi. ..
4. Office Order fLle

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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....,

1~'JTEL_LECTU/\L.
F'ROPERTY ii-.aDIiA

'. 1)/\TENTS/I)I~SIC;NS,'
TI{/\ DI~:M /\ 1\I, Sf
(i1:UCII,i\I'IIIC.'\1..
li"l )ICAII()NS.

~'liT~'-1\T
Governlllcnt of India

OITicc ofTiJe Controller Gcncr~1I
P~ltcnlS.Designs 8: Tracie i\Jlarks

I3llllcihik S~IIllIXlcl,lU 11<'1V,111,
Nr. I-\nlop 1-1i III lead POSI Onicc .

S.ivl. Roild. !\rilop Hill.
j\llllIlhai-,WO 0]7, Illdia.

(Tel): ~ 022-24132735
022-24144525

(Fax): G5. 022-2412 3322
022-24172288

(ElIlail): cg(lflil:I.'-1I1h(ii~lIic.ill

(we bsi 11.'): w\\'\\'.i pi lid ia.1I ie. i11

Nl1.C(~/OITice Order120 18/2.:s S

Officc Ordcr

Datecl: JI/C)5/2018

. '.

Silri Hil-~t1,I1Villwl.Sol,lIlki. ~\lllIlti Tasking Stall I-\ltent Oflice,MlIlllbaiwiJo is presently
\vul'king ill .1\1lt'11l()l"Iicc. iVll1l11b~li.is hereby posted in Ollice of the Controller General of
!'"klllS. Lksi)jilS ~lIld Tr"de i\lhlrks. ~vll1l11h~liwith il11nicciiatc circe!. .

. . ..... . . { 1 ( . •
. . ~;l!. ....) -//
.' . \1 '(lt~~~~ I,$\\'~

. . . (Om Pr(lka;;;11Cfupta)j \ \
ConirollcrGcner,1I ol'I\ltCl1tS. Desifns <1nclTr8c1eMarks. ~".

To

I) Shri Hir,t1al Vitl1<'l1Solanki, i'vllliti Tasking StalT, Patent Officc,Mumbai
2) Tile H,,',ld oYOnice. O/o.lhe CGPDTlvL MlImb,li

'.j) Iklld 01' o l'Ii ce. Palent Onicc. ~vlllmbai
. -I) Cmict'rt1l"ller file



INTELLECTUAL
PROPERTY INOlA.

.Date: 0 b .06.201 S

(Tel): . ~ 022-24123311
.022-24132735

(Website): www.ipilldia.llic.ill

(F~lX): ~ 022~241722SS
. 022-24123322

(Email):cgoflice-mh@liic.ill

~1~111iT~(rJ
Go\;cfIlmcut of India

Office of The CoritrollerGcllcral'
Patents, Design$ & Trade Marks

Boudhik Sanipada Bhavan,
Nr. Antop Hill Head Post Office,

S.M ..Road, Antop Hill, .
Murnbai-400 037, India.

No:CG/NGE/TRN~POS/261 S('?J ')

PATENTS/DESIGNS/
TRADE MARKS/
GEOGRAPHICAL
INDICATIONS.

I.,
OFFrCI~ OnnEll

On consideration of request of Shri Maneedev Kumar, Data Eritry Operator, Patent Office,
Mumbai; he is hereby trai1sferred to Patent Office, New Delhi, in the sal11~ capacity. His t.:ansfer is

. 011his own reque~t. .

• ";'i...

. '.. '. l' . ., ,
.'. p-:.ti~J~/ .

. V ~ ULfl8"" .
. . . '. . . (Om Prakash GUptill .... .
C011troller General of Patents; Designs & Ti'ade f\!farks

To: .

1. Shri Maneedev Kumar, Patent Office, Mumbai

2. The Head of Office, Patent Oftice, Mumbai

3. The Head of Office; i)atent Office, New Delhi.

4. The Account Officer, Pay & Accounts Office, Mumbai - 37.

5. Office order file.

http://www.ipilldia.llic.ill
mailto:Email:cgoflice-mh@liic.ill


~-Bc1(Email):
ego ftice-mh@nic.in

~'f1l:f (Tel):

~ 022-24132735

D8ted: 15.06.2018

~(Fax):

:::.:.; 022-24123322

~Cil'<il~c (website):
www.ipindia.nic.in

~ll<r~l:I~
1fffif ~,<Cbl'l! /GOVCrrJIlICIlI' or Illdia

Cblllf0Fl ~~ll'?fCb ~, ~ ~ czncm ~
Officc ofThc'Colllrollcr GClleral
Patcllts, DesigllS & Tnlde Marks

Boudhik Salllpada Bhavan, First Floor,
S. M. Road, Antop Hill,
rvlumbai-400037, India.

No. CG/F/(i-\C)(P)/AA/20 11'5/\ \ "i;

~i
~

0~~
t=.'. ~••••

INTEllECTUAL
PROPERTY INDIA

j) !\TENTS/DESICiNSI
TRADE rvIAln:s/
GEOGRAFHICAI.
INDICATIONS

~~1fffif

~/~I
czncm ~ /
1{1JnPc1cn ~

i.
J

To
The Head of Office,
Patent Of/ice, Delhi

Subj('ct: Appiicl'llion of Shri Ankur Agarwal, Assistant Controller of Patents & Designs for
temporary posting Ell Patent Of/ice, Mumbai - regarding.

Sir,

As the posting is temporary and on his own request no TA/DA shall be paid to him.
during the e.\tended period.

I. Shri Ankur Ananval Assistant Controller of Patents & Desinns Patent OfJ~ce Delhib , b " . _ ,

2. 'The Head of Of/ice, Patent Office, MUll1bai
3. The System Administrator/IT Team at Patent Office, Delhi.

YO:~fai thf~l.)~
~Ce:~

(Dr. Amarendra Samal)
Dy. Controller of Patents & Designs

0/0 CGPDTMCopy to:

I am directed to refer to the application of Shri Ankur Agar'vval, Assistant Controller of
Patcnts & Designs dated 14.06.2018 wherein he has further requested to extend his. temporary
posting I,'om 16.06.2018 to 22.06.2018 at Patent Of/ice, rVlumbai in view of his J~lther's illness
who is ~'Ilj'vlumbai for treatment, medical check-ups. follow ups etc. In this regard I am to convey
clppro\'cli of the Controller Gener~'li of Patents, Designs & 'T'rademarks for the same. He was
approved for 5 days of posting temporarily 1I"0m 11.06.2018 to ] 5.06.2018 at Patent Office,
Mumbai vide this office letter No. CG/F/(AC)(P)/ AA/20 18/58 dated 08.06.2018.

mailto:ftice-mh@nic.in
http://www.ipindia.nic.in


t!) ••I.
INTELLECTUAL
PROPERTY INDIA
PATENTS/DESIGNS/
TRADE MARKS/
GEOGRAPHICAL
INDICATIONS
~C6~1fRtf

~/~I
-a:ntJR m/
-m~M~Cb~

No: CG/F/1/9/2018/

1fRtf ~,<Cf)l,< jGovernment of India
C6lqf<i1q +t61f.N?lC6 ~, ~ ~ ozntIR ftr;:g

Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
.S. M. Road, Antop Hill,
Mumbai-400037, India.

OFFICE ORDER

W~(Tel):
• 022-24132735

~(Fax):
~ 022-24123322

~-~ (Email):
cgoffice-mh@nic.in

~i1~I~C (website):
www.ipindia.nic.in

Dated: 16.10.2018

Upon consideration of representation, following Examiners of Patents & Designs are
transferred on family ground/medical ground on their own request with immediate effect:

Sl. Name of Examiner Present Posting New place of posting
No.
1 Shri Ankur Bikash Pradhan Patent Office, Chennai Patent Office, Kolkata
2 Shri Navdeep Choudharay Patent Office, Mumbai Patent Office, ,Delhi
3 Shri Neeraj Kumar Meena Patent Office, Kolkata Patent Office, Delhi
4 Shri Pushpendra Sin2:hBeniwal Patent Office, Chennai Patent Office, Delhi
5 Shri R. Muthupandi Patent Office, Kolkata Patent Office, Chennai
6 Shri Deepak Kumar Meena Patent Office, Kolkata Patent Office, Delhi
7 Shri Brijveer Singh Patent Office, Chennai Patent Office, Delhi
8 Shri Saurabh Yadav Patent Office, Chennai Patent Office, Delhi
9 Shri Ram Shankar Sahu Patent Office, Chennai Patent Office, Kolkata
10 Sliri Sateesh Kumar Meena Patent Office, Chennai Patent Office, Delhi
11 Sliri Sandeep Singh Patent Office, Kolkata Patent Office, Delhi
12 Shri Dheeraj Kumar Gola Patent Office, Chennai Patent Office, Delhi
13 Sl1riShivanshu Mohan Patent Office, Chennai Patent Office, Delhi
14 Sliri Vimlesh Kumar Meena Patent Office, Kolkata Patent Office, Delhi
15 Sliri Sudhir Kumar Patent Office, Chennai Patent Office, Kolkata
16 Shri Md. TawedAnsaree Patent Office, Chennai Patent Office, Delhi
17 Sliri Yo2:eshSachan Patent Office, Kolkata Patent Office, Delhi
18 Sl1riSahdev Kumar Patent Office, Chennai Patent Office, Delhi
19 Shri Preet Kumar Patent Office, Kolkata Patent Office, Delhi
20 Shri Atul Raj Patent Office, Chennai Patent Office, Kolkata
21 Sliri Raghavendra Singh Meena Patent Office, Chennai Patent Office, Delhi
22 Sl1riRakesh Kumar Paterit Office, Chennai Patent Office, Delhi
23 Shri Kedari Lal Patent Office, Chennai Patent Office, Delhi
24 Sliri Devender Kumar Shah Patent Office, Kolkata Patent Office, Delhi
25 Shri Rahill Dhakad Patent Office, Chennai Patent Office, Delhi
26 Shri Suresh Kumar Patent Office, Kolkata Patent Office, Delhi
27 Ms. Nisha Tan2:ta Patent Office, Kolkata Patent Office, Delhi

1

mailto:cgoffice-mh@nic.in
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28 Shri Vivek Kumar Tamoli Patent Office, Kolkata Patent Office, Delhi
29 Shri Laxman Ram Patent Office, Kolkata Patent Office, Delhi
30 Shri Vipin Jain Patent Office, Kolkata Patent Office, Delhi
31 Shri Pankaj Singh Rana Patent Office, Chennai Patent Office, Delhi
32 Shri Deepu Kumar Patent Office, Chennai Patent Office, Kolkata
33 Shri Shivraj Prajapat Patent Office, Kolkata Patent Office, Delhi
34 Shri Devesh Kumar Lodhi Patent Office, Chennai Patent Office, Delhi
35 Ms. Devika R. Nair Patent Office, Chennai Patent Office, Delhi
36 Shri Md. Rafeq Patent Office, Kolkata Patent Office, Delhi
37 Sri Krishnendra Singh Patent Office, Kolkata Patent Office, Delhi
38 Shri Niraj Kumar Singh Patent Office, Kolkata Patent Office, Delhi
39 Shri Aditya Kamlakar Singh Patent Office, Chennai Patent Office, Delhi
40 Shri Sandan Kumar Patent Office, Chennai Patent Office, Kolkata
41 Shri Pardeep Kumar Bishnoi Patent Office, Kolkata Patent Office, Delhi
42 Shri Kuldeep Kumar Patent Office, Chennai Patent Office, Delhi
43 Shri K.anhaiya La! Balai Patent Office, Chennai Patent Office, Delhi
44 Shri Chandra Prakash Meena Patent Office, Mumbai Patent Office, Delhi
45 Shri Dhiren Pattanayak Patent Office, Chennai Patent Office, Kolkata
46 Shri Manoi Yadav Patent Office, Chennai Patent Office, Delhi
47 Shri Ani! Tagale Patent Office, Chennai Patent Office, Delhi

They should report to Head of Office of new place of posting. On transfer, the
Examiners will function in their respective groups.

(ompr~~lg
Controller General of Patents,

Designs & Trade Marks

To,

1. All above mentioned Examiners of Patents and Designs.
2. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai and PIS/RGNIIPM,

Nagpur.
3. Shri Kamal Singh Goondli, Deputy Controller of Patents and Designs, IT Division, Patent

Office, Delhi.
4. The Accounts Officer, PAO, PDTM, Mumbai
5. Office Order File

2











~61'6I~C (website):
www.ipindia.nic.in

Dated: 26.12.2018

~-~ (Email):
cgoffice-mh@nic.in

~~ (Tel):
iii 022-24132735

~(Fax):
Q3 022-241233221tffif '6-<Cf)1'( /Government of India

Cf)14ft"l4 4igl~4?1Cf) ~, ~ ~ 'OqJtfR ~
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

t:>1!~I""
INTEllECTUAL
PROPERTY INDIA

PATENTSIDESIGNS/
TRADE MARKS/
GEOGRAPHICAL
INDICA nONS
~~1lffii

~/~I
&nt:rR ~ I
~~n~CI?~

No: CG/F/1/3(2)/2018/ Il-J I

OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, the Competent
Authority has approved promotion of Examiners of Patents & Designs (Level 10) to the grade of
Assistant Controller of Patents & Designs (Level 11) on regular basis with effect from the date of
assumption of charge of the posts. They can opt for pay fIxation in terms of FR-22(1) (a) (i).

On promotion the following Examiners of Patents and Designs are posted as below:

1

Sl. Name of the OffIcer Present posting as New posting on promotion as

No. Examiner of Patents & Assistant Controller of Patents
Designs & Designs

1 Shri Pranav Kumar Patent OffIce, Chennai Patent OffIce, Delhi

2 Shri Chiranjit Sarkar Patent OffIce, Delhi Patent OffIce, Delhi

3 Shri Pankaj Patel Patent OffIce, Kolkata Patent OffIce, Kolkata

4 Shri Narendra Kumar Patent OffIce, Chennai Patent Office, Chennai

5 Ms. Sandhva Kothari Patent OffIce, Mumbai Patent OffIce, Mumbai

6 Shri Vikas Gupta Patent OffIce, Delhi Patent OffIce, Delhi

7 Shri Rakesh Kr. Kushwaha Patent OffIce, Delhi Patent OffIce, Delhi

8 Ms. Nutishri Lonhare Patent OffIce, Delhi Patent OffIce, Delhi

9 Shri Avinash Pandit Munde Patent OffIce, Mumbai Patent OffIce, Kolkata

10 Shri Raj Kumar Patent OffIce, Delhi Patent OffIce, Delhi

11 Ms. Jvoti Patent Office, Kolkata Patent OffIce, Kolkata

12 Shri Neeraj Kumar Meena Patent Office, Delhi Patent OffIce, Delhi

13 Shri Satish Kumar Patent OffIce, Kolkata Patent OffIce, Kolkata

14 Ms. Maya Kumari Patent OffIce, Delhi Patent OffIce, Delhi

15 Shri Pradeep Kumar Patent Office, Kolkata Patent OffIce, Kolkata

16 Shri Ashfaque Ahmad Patent OffIce, Delhi Patent OffIce, Delhi

17 Shri Rakesh Patent OffIce, Delhi Patent Office, Delhi

18 Shri Praveen Kumar Patent OffIce, Delhi Patent OffIce, Delhi

19 Smt. Shraddha Turkar Patent OffIce, Delhi Patent OffIce, Delhi

20 Shri Vivek Kumar Patent Office, Delhi Patent OffIce, Delhi

21 Shri Vinav Shankar Rai Patent OffIce, Kolkata Patent OffIce, Kolkata

22 Ms. Srirupa Mukherjee Patent OffIce, Chennai Patent OffIce, Chennai

23 Shri Rajeev Kumar Patent OffIce, Kolkata Patent OffIce, Kolkata

24 Ms. Parvathv.S Patent OffIce, Mumbai . Patent OffIce, Mumbai

25 Shri Subhash Kumar Singh Patent Office, Chennai Patent Office, Kolkata

26 Shri Santosh Kumar Gupta Patent OffIce, Delhi Patent OffIce, Delhi

http://www.ipindia.nic.in
mailto:cgoffice-mh@nic.in


Ms. Hardit Kaur
Shri Sathish Kumar Moorth

Patent Office, Delhi
Patent Office, Chennai

Patent Office, Delhi
Patent Office, Chennai

This promotion of the above officers from the post of Examiner of Patents and Designs to
the post of Assistant Controller of Patents and Designs is subject to final outcome of court cases
regarding their seniority list. Officers at Sl. No.1, 9 and 25 whose new place of posting is other than
present location shall be entitled for transfer TA as per the Rules.

All officers should report to respective Head of Office of Patent Office. They shall function
as Assistant Controller of Patents & Designs in their respective group in-situ or at new place of
posting, as the case may be.

(om~t{I~
Controller General of Patents,

Designs & Trade Marks

To,
All the above mentioned Examiners of Patents and Designs.

Copy to:
1. Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
2. Head of Office, 0/0 CGPDTM - For information.
3. Shri Kamal Singh Goondli, Deputy Controller of Patents and Designs, IT Division, Patent

Office, Delhi.
4. Shri Sushil K. Satpute, Director, Ministry of Commerce & Industry, DIPP, Udyog Bhavan,

New Delhi with reference to Ministry's letter No. P.24017/34/2018-IPR-I dated 24.12.2018
- For information.

5. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
6. Personal fue of all above mentioned Examiner of Patents and Designs.

2
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Murnbai-400037, India.

~(Tel):
a 022-24132735
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Cl6l~I~C (website):
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No: CGIF/1/9/2016/ 8"'2--

OFFICE ORDER

Dated: 10.02.2016

A lot of request for transfer due to family, personal and other such issues have been received
in this office. Upon consideration of representations it has been decided to transfer the officers on
their own request.

,
Currently the four Patent' offices have different number of examiners in the four groups and

patent applications for examination differ substantially from office to office. The number of
examiners in each office ideally should be in proportion to the RQ filed so as to bring examination
dates at similar level across all offices. Accordingly, newly recruited examiners are to be posted at
respective offices. Newly recruited examiners are unlikely to be available till 31.03.2016.

As seen from the performance for the last ten months ending January, 2016 for the period
2015-2016 some of the examiners are lagging in their output due to which the overall achievement is
below the fixed target. Only such examiners who fulfill the fixed annual target will be eligible to be
relieved on 31.03.2016 amongst the following list: .

No Name of examiners Present posting New place of posting
01 Shri Raman Kumar Patent Office, Delhi Patent Office, Kolkata
02 Shri Raghava Rao Sripathi Patent Office, Delhi Patent Office, Chennai
03 Shri Arun Kumar Pradhan Patent Office, Delhi Patent Office, Kolkata
04 Shri Chinta Lakshmi Narayana Patent Office, Delhi Patent Office, Chennai
05 Ms. Sandhya Kothari Patent Office, Delhi Patent Office, Mumbai
06 Ms. Aiswarya P.N. Patent Office, Mumbai Patent Office, Chennai
07 Shri Praveen Chand Tungala Patent Office, Delhi Patent Office, Chennai
08 Shri Gopal Kumar Patent Office, Chennai Patent Office, Delhi
09 Sh'ri Hariom Singh Patent Office, Kolkata Patent Office, Delhi
10 Shri Subhadeep Paul Patent Office, Chennai Patent Office, Kolkata
II Shri Akshay Kumar Patent Office, Chennai Patent Office, Delhi
12 Shri Roopak Jain Patent Office, Kolkata Patent Office, Delhi
D Sl1riAnjaneyulu Reddi Patent Office, Delhi Patent Office, Chennai
14 Shri Piyush Lende Patent Office, Chennai Patent Office, Mumbai
IS Shri Sunil Kumar Patent Office,.Chennai Patent Office, Delhi
16 Shri Livjot Saran gal Patent Office, Kolkata Patent Office, Delhi

mailto:cgoffice-rnh@nic.in
http://www.ipindia.nic.in
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17 Shri Ramamuni Bommineni Patent Office, Delhi Patent Office, Chennai

18 Shri Pranav Kumar Patent Office, Delhi Patent Office, Kolkata

19 Shri Ejjirothu Srihari Patent Office, Delhi Patent Office, Chennai

20 Shri Sudipta Dey Patent Office, Delhi Patent Office, Kolkata

21 Shri Pitta Ashok Kumar Reddy Patent Office, Delhi Patent Office, Chennai

22 Shri Shahid Anwar Patent Office, Delhi Patent Office, Kolkata
.' 23 . Shri Phanishwar Rajwar Patent Office, Mumbai Patent Office, Kolkata

24 Shri Saroj Kumar Singh Patent Office, Chennai Patent Office, Kolkata

25 Shri Sunil Surla Patent Office, Mumbai Patent Office, Chennai

26 Shri Vinod Prakash Vasava Patent Office, Kolkata Patent Office, Delhi

27 Shri Vikas Gupta Patent Office, Kolkata Patent Office, Delhi

28 Shri Dinesh Nath Goswami Patent Office, Kolkata Patent Office, Mumbai

29 Shri Anand Mishra Patent Office, Mumbai Patent Office, Delhi

30 Shri Prakash U. Rudani Patent Office, Delhi Patent Office, Mumbai

31 Ms. Anushri Kamble Patent Office, Delhi Patent Office, Mumbai

32 Shri Rajesh Patel Patent Office, Mumbai Patent Office, Delhi

33 Shri Praveen Kumar Patent Office, Chennai Patent Office, Delhi

34 Shri Vinay Shankar Rai Patent Office, Delhi Patent Office, Kolkata

35 Shri Rajeev Kumar Patent Office, Mumbai Patent Office, Kolkata

36 Shri G. Nagendra Patent Office, Delhi Patent Office, Chennai

37 Shri Pradeep Kumar Patent Office, Chennai Patent Office, Delhi

38 Shri Ram Shiv Deepak Patent Office, Kolkata Patent Office, Delhi

39 Ms. Suman Verma Patent Office, Mumbai Patent Office, Delhi

40 Shri Sathish Kumar Moorthy Patent Office, Delhi Patent Office, Chennai

41 Shri Sumit Kumar Patent Office, Mumbai Patent Office, Kolkata

42 Shri Jeetendra Singh Patent Office, Chennai Patent Office, Delhi

43 Shri Shailendra Singh Patent Office, Kolkata Patent Office, Delhi

44 Shri Ranjan Prakash Patent Office, Chennai Patent Office, Delhi

45 Shri Samay Raj Meena Patent Office, Chennai Patent Office, Delhi

46 Shri Neeraj Kumar Meena Patent Office, Chennai Patent Office, Delhi

47 Shri Devnarayan Jatwa Patent Office, Chennai Patent Office, Delhi

The respective Heads of Office will submit the relieving proposal of examiners to the
undersigned by 30.03.2016. On transfer, the examiners will function in their respective groups at new
place of posting.

~~
(Om PraKash Gupta)

Controller General of Patents,
Designs & Trade Marks

To

I. All above examiners
-----2.--T-h~Heads.0f_Gff.iGe,Patentc0ffiGe,Ghennai,Belhi,K:olkata-and-Mumbai-. -------------

3. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division Patent Office
Delhi . . ' . ,

4. The Accounts Officer, PAO, PDTM, Mumbai.
5. Office Order file
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
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No: CG/F/1/9/2016/ 5~

OFFICE ORDER

Dated: 08.08.2016

Upon consideration of representations following Examiner of Patents & Designs are
. transferred on medical ground on their own request with immediate effect:

No
1
2
3
4
5
6
7

Name of examiners
Shri Prakash Halder
Shri Prakash Raushan
Shri Vivek Ra'
Shri Rohit Kumar Sin h
Shri Himanshu Sourabh
Shri Nitish Mondal
Shri Aman Kumar

Present ostin
Patent Office, Chennai
Patent Office, Chennai
Patent Office, Chennai
Patent Office, Chennai
Patent Office, Chennai
Patent Office, Chennai
Patent Office, Chennai

New lace of ostin
Patent Office, Kolkata
Patent Office, Kolkata
Patent Office, Kolkata
Patent Office, Kolkata
Patent Office, Kolkata
Patent Office, Kolkata
Patent Office, Kolkata

They should report to Head of Office, Patent Office, Kolkata. On transfer, the
examiners will function in their respective groups at new place of posting.

To

(om~
Controller General of Patents,

Designs & Trade Marks

I. All above examiners
2. The Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division, Patent

Office, Delhi
4. The Accounts Officer, PAO, PDTM, Mumbai.
5. Office Order file

mailto:cgoffice-mh@nic.in
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
MumbaiA00037,lndia.

¥'IT" (Tel):
• 022-24132735

m(Fax):
'" 022-24123322

~->f<;r(Email):
cgoffice-mh@nic.in

il"",,~e(website):
www.ipindia.nic.in

No: CGIFIl/9/2016/ 1'15"'"

OFFICE ORDER

Dated: 27.10.2016

Upon consideration of representations following Examiner of Patents & Designs are
transferredon their own request with immediate effect:

No Name of examiners Present Dostin!! New nlace of oostino
I Shri Arvind Kumar Patent Office, Chennai Patent Office, Delhi
2 Sbri Rahul Meena Patent Office, Chennai Patent Office, Delhi
3 Sbri Rahul Gah1an Patent Office, Chennai Patent Office, Delhi
4 Shri Navdeen Chaudhary Patent Office. Chennai Patent Office, Mumbai
5 Shri Anil Kumar Patent Office, Chennai Patent Office, Delhi
6 Shri Raiesh Kumar Meena Patent Office, Kolkata Patent Office, Delhi
7 Shri Satvendra Saini Patent Office, Mumbai Patent Office, Delhi
8 Sbri Madharua; M. Patent Office, Mumbai Patent Office, Chennai

They should report to respective Head of Office of Patent Office. On transfer, the
examiners will function in their respective groups at new place of posting.

1\,!'lIb
(Om ash (jupta)

Controller General of Patents,
Designs & Trade Marks

To

I. All above examiners
2. The Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Kamal Singh Goondli, Deputy Controller of Patents & Designs, IT Division, Patent

Office, Delhi
4. The Accounts Officer, PAO, PDTM, Mumbai.
4. Office Order file

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


t:) ••..
IIIii"
INTELLECTUAL
PROPERTY INDIA
PATENTSIDESIGNS!
TRADEMARKS!
GEOGRAPHICAL
INDICATIONS

~";itr.t
Government ofIndia
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Office of The ControUer General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan, .
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
~ 022-24J 32735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No: CGF/1/9/201511 q E)

OFFICE ORDER

Date: 21/01/2015

Upon consideration of representation for transfer received from the following officers
as given below, they are transfeIT~don their own request to Patent Office, New Delhi in their
respective groups with immediate effect.

SI. No. Name of Officer Designation Preselitgosting
01 Shri Amit Singh Assistant Controller of Patents & Designs Patent Office, Chennai
02 Ms. Himanshi Examiner of Patents & Designs Patent Office, Kolkata

~J.. I I 'l.tl I ,...

(Chaitanya Prasad)
Controller General of Patents,

Designs and Trade Marks

To

I. Ms. Himanshi, Examiner of Patents & Designs, Patent Office, Kolkata.
2. Shri Amit Singh, Assistant Controller of Patents & Designs, Patent Office, Chennai
3. The Heads of Offices, Paterit Office, Chennai/DelhilKolkatalMumbai
4. The Pay & Accounts Officer, Pay & Accounts Office, PDTM; Mumbai.
5. Office Order file. .
6. Guard file.

mailto:cgoffice-mh@nic.in
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Government of India

Minist,")' of Comme,"ce & IndustJ1'
Office of The Contl"oller General
Patents, Designs & Trade Marks

IPO B'uilding, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No: No: CG/F/l/9/2015/35

OFFICE ORDER

Date: 05.02.2015

Upon consideration of representation for transfer received hom the following
Assistant Controllers, transfers on their own request are hereby ordered as' given below with
immediate effect:

SI. No. Name & Designation Present posting New place of posting

1 Smt. Anita Jatav Patent Office, Chennai Patent Office, New Delhi

2 Shri Ankur Agarwal Patent Office, Mumbai Patent Office, New Delhi.
The two ofticer~ will continue to function in their respective Groups M new rlace of posting

until further orders.. ~_

!J?i~.,(. ').J)
(Chaitanya rasad)

Controller Genenil of Patents,
Designs & Trade Marks

To

1. Smt. Anita Jatav, Assistant Controller of Patents & Designs, Patent Office, Chennai.
2. Shri Ankur Agarwal, Assistatlt Controller of Patents & Designs, Patent Office, Mumbai.
3. Heads of Office, Patent Office, Chennai, Kolkata, Mumbai & New Delhi.
4. Shri Kamal Singh Goondli; Assistant Controller of Patents & Designs, 1'1"Divisioli, Patent
.Office, New Delhi ..
5. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
6. Office Order file

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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Government of India

Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M. Road, Antop Hill,
Mumbai-400037, India.

(Tel):
S 022-24132735

(Fax):
15f. 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

Dated: 18 .02.2015

OFFICE ORDER

Upon consideration of repre~entation for transfer received from the following officers,
transfers on their own request are hereby ordered:

51. No. Name & Designation Present Dosting New Dlace of Dostin!!.

I 5hri N. R. Meena, Patent Office, Patent Office, Delhi

DelJutv Controller of Patents & Desi!!.ns Chennai

2 5hri T. V. Madhusudan, Patent Office, Patent . Office,

Deputy Controller of Patents & Designs Kolkata Chennai

3 5hri Ajay 5. Thakur, Patent Office, Patent Oftice,

Assistant Contr:Oller of Patents & Designs, Delhi MUl1lbai

. On transfer, Shri T. V. Madhusudan will function as Group Leader, Group - 1 in
respect of Patent Office, Chennai. Shri N. R. Meena and Shri Ajay S. Thakur will continue
to function in their respective Groups at new place of posting until further orders.

ff!.;'/~",
(Chaitanya Prasad)

Controller General of-Patents,
Designs & Trade Marks

The above three Controllers will dispose off the cases which have been heard and are
pending before they ani relieved from the presetlt place of posting.

To

. 1. All the above officers ..
2. The Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Kamal Singh Goondli, Assistant Controller of Patents & Designs, IT Division, Patent

. Office, Delhi
4. The Pay & Accounts Officer, PAO, PDTM, MUl11bai.
5: Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


~---

(Website):www.ipindia.nic.in

t:>1!~_IP'
INTELLECTUAL
PROPERTY INDIA
PATENTSIDESIGNSI
TRADE MARKSI

. GEOGRAPHICAL
INDICATIONS.
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Government of India 022-24172288
.office of The Controller General. (Fax): Q! 022- 2412 3322

Patents, Designs'& Trade Marks (Email):cgpdtm@nic.in
Boudhik Sampada Shavan,

Nr. Antop Hill Head Post Office,
S.M. Road, Antop Hill',

Mumbai-400 037, India.

No:CGINGErrRN.POSI2015 . Date: 10112015

OFFICE 0 RDER

~. .
J1/( l .
I ('WIr

(Chaitanya Prasad)
Controller General of Patents, Designs & Trade Marks

His transfer is in his own request.

Shri Samrat Lal, UDC, Patent Office, Kolkata is hereby transferred to Patent .office, New Delhi with

direction to report for duty to the Head of .office, Patent .office, New Delhi after availing the joining time as

per rules.

To, .

J •. Shri Samra! Lal, UDC, Patent .office, Kolka!a

2. The Head of .office, Patent .office, New Delhi.

3. The.Head of .office, Patent .office, Kolkata.
. '

4. The Account .officer, Pay & Accounts .office, PDTM, Mumbai - 37.
5. .office Copy

http://Website:www.ipindia.nic.in
mailto:Email:cgpdtm@nic.in
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(Tel):
• 022-24132735

(Website):
www.ipindia.nic.in
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(Fax):

~~
Gove.rument of India

Ministry of Commerce & industry
Oftiee of The Controller General
Patents, Designs &. Trade Marks

11'0 Building, Boudhik Sampada Bhavan,
S. M. RO,ld, Antop Hill.
Mumbai-400037, India.
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No: CG/FI\/9/20 IS! II~

OFFICE ORDER

(jl
'-4'/,1, //U)\.~

(Chailanya Prasad)
Controller General of Patents,

Dcsigns & Tradc Marks

Following Officers are transferred in public interest at new place of posting in their respective

Groups as given below with immediate effect:

SI. No. Name of Officer
Present postine.

New place of post inI!

01 Shri M. Ravi Shankar
Patent Officc. New Delhi

Patcnt Orticc, Chennai

02 Ms. Sandhva Kothari
Patent Office. Chennai

Patcnt Office. New Delhi

03 Shri Jitender Sharma
Palenl Office. Chennai

Palenl Office. New Delhi

04 Shri Mukesh Kumar Jang~
Palent Office. Chennai

Patcn! Office, New Delhi

05 Shri D. Aniaiah Navak
Patent onice. Ncw Delhi

I'alcnl Ortice, Mumbai

06 Sho Jitendcr Kumar Choure
Patent Office. Chennai

Patent Office. Mumbai

07 Shri Lokesh Kumar Raiwanshi
Palent Office, Chennai

Patent Oftice. New Delhi

I 08 Shri Shrikant Sagar Bagde
Palent Office. New Delhi

Patent Office. Mumbai

I

09 Shri Arup Garu
Palent Office. New Delhi

Palent Office, Kolkala

I 10 Shri Rai Kumar
Patcnt Orticc. Kolkata

Palent Oftice, New Delhi

I. All above Assistant Controller of Patenls & Designs/Examiner of Palcnls & Designs.
2. The Heads of Office, Patenl Office, Chennai. Delhi. Kolkala and Mumbai.
3. Shri Kamal Singh Goondli. Assistant Controller of Patents & Designs. IT Division, Patent Office,

New Delhi.
4 Thc Accounts Onicer, PAO. PDTM. Mumbai.
5. Office Ordcr file.

To

_M_' .,._. " .--- .0"

L
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Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

~(Tel):
• 022-24132735

~(Fax):
Q! 022-24172288

t-~ (Email):
cgoffice-mh@nic.in

~iSH11~C(website):
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Date: 26.02.2015

OFFICE ORDER

Upon consideration of representation for transfer received, following Examiners are
. transferred on their own request as given below with immediate effect:

81. No.
I
2

Present ostin
Patent Office, New Delhi
Patent Office, Mumbai

t{,
r-/~o,r

(Chaitanya Prasad)
Controller General of Patents,

Designs'& Trade Marks

The two Examiners will continue to function in their respective Groups at new place
of posting until further orders.

To

1. Smt. Parvathy .S, Examiner of Patents & Designs, Patent Office, New Delhi.
2. Shri Pankaj Patel, Examiner of Patents & Designs, Patent Office, Mumbai.
3. Heads of Office, Patent Office, Chennai, Kolkata, Mumbai & New D~lhi.
4. Shri Kamal Singh Goondli, Assistant Controller of Patents & Designs, IT Division, Patent
Office, New Delhi.
5. The Pay & Accounts Officer, PAO, PDTM, Mumbai.
6. Office Order file

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


Dated: 27.02.2015

~Ol~I~e(website):
www.ipindia.nic.in

~-~ (Email):
cgoffice-mh@nic.in

~(Fax):
G!l 022-24123322

~'lW{ (Tel):
II 022-24132735

Present ostin
Patent Office, Kolkata
Patent Office,Mumbai
Patent Office, Mumbai

Name of Officers
Shri Sarfaraz-Ur-Rehman
Shri V. G. S. Ram Prasad
Shri Sukhdee Sin h

SI. No.
I
2
3

Shri Sukhdeep Singh will do the work of the Office of the Controller General of Patents,

Designs & Trade Marks until further orders.

Shri Sarfaraz-Ur-Rehman and Shri V. G. S. Ram Prasad will continue to work in their

respective Groups at new place of posting.

~~
'l1ffi{ ~ IGovernment of India

q;IClh~IClI'l61~4?1q;~, ~ ~ ~ ~
Office of The Controller General
Patents, Designs & Trade Marks

Boudhik Sampada Bhavan, First Floor,
S. M. Road, Antop Hill,
Mumbai-400037, India.

No: CG/F/I/9/2015/ 266

Following Examiner of Patents & Designs are transferred at new place of posting as

given below with immediate effect:

(Chaitanya Prasad)
Controller General of Patents,

Designs & Trade Marks

OFFICE ORDER

To

1. All above Officers. .;:;•.••• \;1..

2. The Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Kamal Singh Goondli, Assistant Controller of Patents & Designs, IT Division, Patent

Office, New Delhi.
4. The Accounts Officer, PAO, PDTM, Mumbai.
5. Office Order file.
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Government of India

Office of The Controller General

Patents, Designs & Trade Marks

Soudhik Sampada Shavan,
Nr. Antop Hill Head Post Office,

S.M. Road, Antop Hill,
Mumbai-400 037, India.

(Tel): • 022-2412 3311
022-24132735

022-24172288
(Fax): ~ 022- 2412 3322
(Email):cgpdtm@nic.in

(Website ):www.ipindia.nic.in

No: CG/NGEITRN-POS/2015 f' ,{""

() FFICE 0 RDER

Date: 11/03/2015

Head of Office, after availing the joining time as per rules.

Shri Maneedev Kumar, Data Entry Operator, Patent .office, Mumbai is hereby transferred to

Patent Office, New Delhi with direction to report for duty to the Sr. Joint Controller of Patents & Designs,

II I(!f--"I! ~ "l. 0 I0
(Chaitanya Prasad)

Controller General of Patents, Designs & Trade Marks

!
To,

If191
I. Shri Maneedev Kumar, Data Entry Operator, Patent Office, Mumai.

I
2. The Head of Office, Patent Office, New Delhi, Mumbai, Chennai, Kolkata.

3. The Account Officer, Pay & Accounts Office, Mumbai - 37.

4. Office Copy

mailto:Email:cgpdtm@nic.in
http://:www.ipindia.nic.in
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022-24132735

022-24123322

Dated: 11/03/2015

(Tel): •
(Fax):

Q!l

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

&.'/1/21» l'
(Chaitanya Prasad)

Controller General of Patents,
Designs & Trade Marks

No: CG/F/1/9/2015/12-,s'"

•Jm~
Governlnent oflndia

Ministry of cdinmerce & Industry
Office of The;iController General
Patents, Designs & Trade Marks

IPO Building, Bo~dhik Sampada Bhavan,
S. M. ROl1d,Antop Hill,
Mumbai*400037, India.

",

~
~

OFFICE ORDER
I'

Upon consideration of representat,ion for transfer received from Shri Sagar Baburao Pol,
Examiner of Patents & Designs, Patent 0ffice, New Delhi, he is hereby transferred on his own
request to Patent Office, Mumbai with irriJnediate effect.

He will continue to work in his respective Group at new place of posting until further
orders. Ii

I

Ii
II
II
Ii

iTo

t:>1!~iii""
INTELLECTUAL
PROPERTY INDIA

PATENTSIDESIGNS!
TRADEMARKS!
GEOGRAPHICAL
INDICATIONS

';

I. Shri Sagar Baburao Pol, Exam:iner of Patents & Designs, Patent Office, New Delhi.
2. The Heads of Office, Patent Otfice, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Kamal Singh Goondli, ~ssistant Controller of Patents & Designs, IT Division,

Patent Office, New Delhi. \
.4. The Accounts Officer, PAO, P.oTM, Mumbai.

h

5. Office Order file. 1
•,I
JJ

~
!

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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~;iIr.t
Gove.i~ment ofIndia

Ministry of <I:,ommerce& Industry
Office of Th'e Controller General
Patents, Ddigns & Trade Marks

IPO Building, Soudhik Sampada Bhavan,
S. M. R~ad, Antop Hill,
Mumbai-400037, India.

'II

"
1\
II

'Ii

II
OFFICE ORDER,

(Tel):
a 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

Dated: 11/03/2015

Upon consideration of representation for transfer received from Shri Vikash Kumar,
Examiner of Patents & Designs, Patent Office, Chennai, he is hereby transferred on his own
request to Patent Office, Kolkata with immediate effect. "

He will continue to work in his!;respective Group at new place of posting un~il rther
orders." " ['

"Ii 71/1
1\, ,(3 1A IK':' , ~
':.1 (Chaitanya Prasad)
. : Controller General of Patents,

Designs & Trade Marks

To
I. Shri Vikash Kumar, Examinet of Patents & Designs, Patent Office, Chennai.
2. The Heads of Office, Patentqffice, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Kamal Singh Goondli, ""1ssistant Controller of Patents & Desig~s, IT Division,

Patent Office, New Delhi. !I
4. The Accounts Officer, PAO, ~DTM, Mumbai.
5. Office Order file. l
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..~~
i.

Government of India
"Ministry of'.~ommerce & Industry

Office of~re Controller General
Patents, D~signs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
I

S. M;Road, Antop Hill,
Murnqai-400037, India.,

(Tel):
II 022-24132735

(Fax):
~ 022-24123322

I (Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No: CG/F/1/9/2015/ /2-7 Dated: 11/03/2015

ii,
y
J

!
I. Shri Srinivas Rao Reesu, Ex~miner of Patents & Designs, Patent Office, New Delhi .

. 11

2. The Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Kamal Singh Goondli, IAssistant Controller of Patents & Designs, IT Division,

Patent Office, New Delhi. I 1

4. The Accounts Offi~er, PAO,lPDTM, Mumbai.
5. Office Order file. I

'ii,
f,
ir

I, :PFFICE ORDER
I k

Upon consideration of represe~~ation for transfer received from Shri Srinivas Rao Reesu,
Examiner of Patents & Designs, Patent Office, New Delhi, he is hereby transferred on his own

I,

request to Patent Office, Chennai with immediate effect.
He will continue to work in his respective Group at new place of posting until further

"o,d,,,_ , ~

, ,) Y,rz-lJ I{'

(Chaitanya Prasad)
Controller General of Patents,

Designs & Trade Marks

To

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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No: CG/F/1/912015/ I~,8

t:')1!~II.
INTELLECTUAL
PROPERTY INDIA

PATENTSIDESIGNSI
TRADEMARKSI
GEOGRAPHICAL
INDICA TIONS
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Govefnment of India
Ministry of~ommerce & Industry

Office ofT~e Controller General
Patents, Designs & Trade Marks

IPO Building, Ji3,pudhikSampada Bhavan,
S. M. ~pad, Antop Hill,
Mumbai-400037, India.

I

dii
I'

ii." n
II

OFFICE ORDER

(Tel):
II 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

Dated: 11/03/2015

Upon consideration of represeptation for transfer received from Ms. SriruPil Mukherjee,
Examiner of Patents & Designs, Patent :pffice, New Delhi, she is hereby transferred on her own
request to Patent Office, Chennai with,immediate effect.

She will continue to work in her respective Group at new place of posting until further
Ii

"d,,,,. . i: (41'-"'-
(Chaitanya Prasad)

Controller General of Patents,
Designs & Trade Marks

To'
I. Ms. Srirupa Mukherjee, EXlln}inerof Patents & Designs, Patent Office, New Delhi.
2. The Heads of Office, Patent Qffice, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Kamal Singh Goondli, tssistant Controller of Patents & Designs, IT Division,

Patent Office, New Delhi. "
"4. The Accounts Officer, PAO, P,DTM,Mumbai .

• !1

5. Offic'e Order file. i

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in
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~~
Government oflndia

Ministry of c'ommerce & Industry
Office ofTh'e Controller General

I

Patents, Designs & Trade Marks
IPO Building, Boudhik Sampada Bhavan,

S. M. Rqad, Antop Hill,
Mumbili-400037, India.

(Tel):
II 022-24132735

(Fax):
G3 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No: CGIF/l/9/2015/ '2-1

OFFICE ORDER

Dated: 11/03/2015

Upon consideration of represen~ations, following Assistant Controllers of Patents &
Designs are transferred on their own request in their respective Groups with immediate effect:

. i

SI. No. Name of Examiner Present posting New place of posting
I Shri Subendu Kundu Pateht Office, New Delhi Patent Office, Kolkata
2 Shri V. Saravanan Pateht Office, New Delhi Patent Office, Chennai

They will be relieved from their present duties only after they have disposed off all the
matters pending with them. . ; . 4'J

.' ~% ./
( UJ'o

(Chaitanya Pras d)
Controller General of Patents,

Designs & Trade Marks

To
I. All above Assistant Controlleis of Patents & Designs.
2. The Heads of Office, PatentO'ffice, Chennai, Delhi, Kolkata and Mumbai.
3. Shri Kamal Singh Goondli, Assistant Controller of Patents & Designs, IT Division,

Patent Office, New Delhi.
4. The Accounts Officer, PAO. PDTM, Mumbai.
5. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


e.>.taI.
INTELLECTUAL
PROPERTY INDIA
PATENTSIDESIGNS/
TRADEMARKS/
GEOGRAPHICAL
INDICA TIONS

~~
Government of India

Ministry of Commerce & Industry
Office of The Controller General
Patents, Designs & Trade Marks

IPO Building, Boudhik Sampada Bhavan,
S. M.Road, Antop Hill,
Mumbai-400037, India.

(Tel):
8 022-24132735

(Fax):
~ 022-24123322

(Email):
cgoffice-mh@nic.in

(Website):
www.ipindia.nic.in

No: CG/F/1/9/201 5/1!; 3
Dated: 11/0312015

'!OFFICE ORDER

Upon consideration of representation for transfer received from the following officers as
given below, they are transferred on their own request at new place of posting in their respec;tive
Groups with immediate effect:

New lace of ostin
Patent Office, Mumbai
Patent Office, Chennai
Patent Office, Chennai
Patent Office, Chennai
Patent Office, New Delhi
Patent Office, Kolkata
Patent Office, Ne Delhi

~

<)~ -..:> '),01
(Chaita a rasadl

Controller General of Patents,
Designs & Trade Marks

, Present ostin
Patent Office, Chennai
Patent Office, Kolkata
Patent Office, Delhi
Patent Office, Delhi
Patent Office, Chennai
Patent Office, Chennai

, Patent Office, Kolkata

Name of Examiner
Shri Mano'G. Somkuwar!
Shri Krishna Golla
Shri Ravi Kumar Battini
Shri Ramesh Vana arthi
Dr. Manmeet Kumar
Shri Chiran' ib Chowdhur
Shri Ashlesh Maur a

SI. No.
I
2
3
4
5
6
7

To
I. All above Examiner of Patents &. Designs.
2. The Heads of Office, Patent Office, Chennai, Delhi, Kolkata and Mumbili.
3. Shri Kamal Singh Goondli, Assistant Controller of Patents & Designs, IT Division,

Patent Office, New Delhi.
4. The Accounts Officer, PAO, PDTM, Mumbai.
5. Office Order file.

mailto:cgoffice-mh@nic.in
http://www.ipindia.nic.in


~)• •
0~~
III;;'
INTELLECTU.AL
PHOPERTY SNOftA
Pf\ T[",TS'I)ESIG NS'
TRADE ~'lARKS
GEOGRA l"j'lleA I..
INI)ICf\TIONS.

No. CGiF; I i'J/20 I-Sf I) 6

~~
(;onrnmcnl of India

Ot'liee of The Controller (;c~ncTal
I'cll\:nt,. Desit!n, &. Tracie 1\.1ar"s

Houdhik Sampada Bhavan.
Nr. Ant()jJ Hill Head POSl Ot'iice:.

S.M. Road. Antop Hill,
MlIll1blli-4011 1137, India.

OFfICE OIWER

(Tel): II 021-241327.15
022-24144525

(Fax): ~ 022-24123322
022-

172288

(\\'l'Ilsitt'): w\\'\\'.i pi nd ia.nic.i n

Dale: 17-07-2015--.V'0

[ipon consideration of rcpresL'nlatil,n ji,r transl'c'r received from Shri Vijay Sint!h.
f\ssiSlrlm Controller of Palents and Dc'signs. PalL'nl Olflce:. Chcnnai is hereby transferred from
Palent Oflie:e: Chcnnai 10. Patenl Olliee, Delhi on his o\\'n requL'st ",illl innnediatl' effect.

'~I)" - I(. ,aJlv Agganva )
Controller General of Palen IS. Desig.ns

and Trade Marks

I. Shri Vijav Sin>lh . .-\~~i.q:lIlt C',mtrldkr of Palem, 8: De~i>ln,. PO. Chcnnai..... . ' ...
2 .. The I"leads ofOfliu:s. P:nc'ni Of lice. Chennaiil.klhiiKl!lkm:l/Mnmh.ai
,'. The Pay &. ;\ccount~ Officer. Pay &. i\e:wunts Oflie:e. PDTM.Murnbai
4. OfJice Order file
5. Guard Ii Ie
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